
Central Administrative Tribunal 

Principal Bench 

 

OA No. 1484/2019 

MA No. 1665/2019 

 

New Delhi this the 13th day of May, 2019 

 

Hon’ble Mr. V.  Ajay Kumar, Member (J) 

Hon’ble Ms. Nita Chowdhury, Member (A) 

 

1. Smt. Anita Dhiman, aged 55 years,  

 C, AAO, Group – C  

 W/o Sh. RK Dhiman, 

 R/o 20/44, Ground Floor,  

 West Patel Nagar, New Delhi-110008 

 Working with CWE Delhi Cantt-10 

 

2. Vinod Kumar, aged 53 years,  

 C, AAO, Group – C 

 S/o late Sh. Gyan Chand,  

 R/o Sector IV/1146, RK Puram,  

New Delhi,  

 Working with GE (U) Water Supply, 

 Delhi Cantt-10 

 

3. Sudhir Kumar, Aged 52 years,  

 C, AAO,  

 S/o late Sh. KC Sharma,  

 R/o Anurodhya Aptt., Flat No.116, 

 Near Mata Model School, Vikas Puri 

 New Delhi-110018 

 Working with E-in-C’s Branch, New Delhi 

 

4. Bal Krishan Bharti, Aged 59 years,  

 C, AAO 

 S/o late Sh. Himman, 

 R/o H.No.63, Gali No.3, Gopal Nagar Extn., 



 Najafgarh, New Delhi, 

 Working with GE Central, Delhi Cantt.-10 

 

5. Ram Niwas, Aged 57 years,  

 C, AAO, 

 S/o late Sh. Suraj Singh,  

 R/o RZ-8L/4, Indira Park, Palam Colony, 

 New Delhi 

 Working with GE (Project), Delhi Cantt-10 

6. Vinod Kumar Mehra, Aged 55 years,  

 C, AAO, 

 S/o Sh. Phool Chand Mehra,  

 R/o RZ 29, Gali No.32, Indira Park,  

 Palam Colony, New Delhi 

 Working with CWE, Delhi Cantt-10 

 

7. Sanjay Kapoor, Aged 51 years,  

 C. AAO, 

 S/o Late Sh. KK Kapoor, 

 R/o Nirala Estate, T-17/1906, Te h Zone-IV, 

 Greater Noida, UP, 

 Working with GE (P) AF Palam,  

 Delhi Cantt.-10 

 

8. HK Nim, Aged 55 years,  

 C, AAO, 

 S/o Sh. RB Nim, 

 R/o Flat No.511, Sector 9,  

 Pocket II (Shanti Kunj Appt.) 

 Dwarka, New Delhi-77, 

 Working with CWE Delhi Cantt-10 

 

9. Tilak Raj Khanna, Aged 55 years,  

 C, AAO, 

 S/o Sh. JC Khanna, 

 R/o B-1/102, New Moti Nagar,  

 New Delhi 

 Working with GE (North) Delhi Cantt.-10 



 

10. Saeed Ahmed, Aged 56 years,  

 C, AAO, 

 S/o late Sh. Sheikh Haneef,  

 R/o 100 Ft. Road, Prew Nagar, Loni, 

 Gaziabad, UP 

 Working with GE (U) Water Supply,  

 Delhi Cantt-10 

 

11. RS Solanki, Aged 54 years,  

 C, AAO, 

 S/o Sh. GS Solanki, 

 R/o B-115, Nasir Pur Colony (Dwarka) 

 New Delhi-110045 

 Working with GE (AF) Subroto Park, 

 Delhi Cantt.-10 

 

12. SK Rajdhan, Aged 55 years,  

 C, AAO,  

 S/o late Sh. PN Rajdhan, 

 R/o 91/02, Old Pinto Park, 

 AF Station Palam, Delhi Cantt-10, 

 Working with GE (P) AF Palam, 

 Delhi Cantt-10 

 

13. Vijay Kumar Sharma, Aged 54 years,  

 C, AAO,  

 S/o Late Sh. LN Sharma,  

 R/o H.No.88/12, MES Colony,  

 Old Pinto Park, Palam,  

 Delhi Cantt-10, 

 Working with HQ CE(AF) WAC Palam, 

 Delhi Cantt.-10 

 

14. Samunder Singh, Aged 45 years,  

 C, AAO,  

 S/o Sh. Amar Singh,  

 R/o Vill – Ishlamapur, Near Sector -38, 



 Gurugram, Haryana,  

 Working with GE (P) AF Gurgoan 

 

15. Brahm Pal Singh, Aged 55 years,  

 C, AAO,  

 S/o Sh. Aaliram, 

 R/o 2nd Floor, Flat No.04,  

 Chitrans Dream Society,  

 Om Shanti Puram, Govindpuram, Gaziabad, 

 Working with AGE (I) Coast Guard,  

 Noida, UP      - Applicants 

 

(By Advocate: Mr. Rajiv Malik) 

 

Versus 

 

1. Union of India,  
 Through Secretary to  

 The Government of India,  
 Ministry of Defence,  

 South Block, New Delhi-110011 
 
2. Engineer –in – Chief,  

 E – in – C’s Branch,  
 Integrated HQ of MoD (Army) 

 DHQ PO, New Delhi-110011 
 

3. Director General (Pers) 
 Military Engineer Services,  

 Kashmir House,  
 Rajaji Mag, New Delhi-110011 
 

4. Chief Engineer,  
 Western Command,  

 PIN-908543, 
 C/o 56 APO      - Respondents 

   

(By Advocate: Mr. Satish Kumar) 

ORDER (Oral) 



Mr. V.  Ajay Kumar, Member (J): 

 Heard Mr. Rajiv Manglik, learned counsel for the applicants and Mr. 

Satish Kumar, learned counsel, who appeared on receipt of advance notice 

for the respondents.  

2. Learned counsel for the applicants, having noticed that the cause of 

action of each of the applicants is different and distinct, seeks leave of this 

Tribunal to withdraw the OA with liberty to file individual OAs.  

3. Accordingly, the OA is dismissed as withdrawn with liberty as 

aforesaid.  No costs.  

 Pending MA, if any, also stands disposed of.  
 

 
 

(Nita Chowdhury)    (V.  Ajay Kumar) 
Member (A)     Member (J) 
 

/lg/ 

  



 


